VA

CENTRAL AIMIN ISTRA.{‘IVE TRIBUNAL, JABALPUR BRNCH,] JABALPUR
Original App;ication No. 756 of 2004
Jabalpur;j this the 6th day of October, 2004

Hon'ble Shri M.P. Singh,j Vice Cha,lz:man
Hon‘ble Shri Madan Mohan,) J’ud:.c:Lal Member

Babulal Raikwar, aged about 49 years,)
S/o. Shri Hiralal, Points Man ‘4% ‘
WCR, Bina, o ) ees Applicant

(By Advocate - MS, J, Aiyer on behalf of Smte. J, Chouchary)

Versmus

1, Union of India, through Seccretary,
Ministry of Railways, RallWay Board,;
Rail Bhawan, New Delhi,

5. The General Manager, West Central
Railway,’ Jabalpur,

3, Divisional Railway}'lanagér,
West Central Railway,: Bhopal MP) ,

4, Asstt, Administrative Officer (T),

West Csntral Railway, A : _
BhOpal (MP). _ . e Respondents

O RDE R (Oral)

By M.,P, Singh, Vice Chaimen -

The leamed com:{sei for the applicant seeks permission
to witharaw this Original Application, Permission ié
granted, Accordingly, the Oxigina]l.‘ AppiiCation‘ is dismissed
as witlﬂ.dzéx«m with liberty to the app;icant to approach} the
Tripbunal, if he stili!. feels aggrieved and so advised,

L

(Madan Mohan) | ~ (1.P. singh)
Judicial Menber ' ’ Vice Chaiman
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